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BEFORE THE HON’BLE NATIONAL GREEN TRIBUN
PRINCIPAL BENCH AT NEW DELHI _
ORIGINAL APPLICATION NO. 329 OF 2024
IN THE MATTER OF:

RAJENDRA TYAGI

VERSUS

UNION OF INDIA & ORS. ...RESPONDENT(S)

AFFIDAVIT IN REPLY TO THE ORIGINAL APPLICATION ON BEHALF OF
RESPONDENT _ NO.15 (NEW__OKHLA INDUSTRIAL DEVELOPMENT
AUTHORITY)

[, Ramesh Kumar Sharma aged about 32 years, son of Sh. Panna Lal Sharma, having office
at New Okhla Industrial Development Authority, Main Administrative Office, Sector 6,
Gautam Budh Nagar, Uttar Pradesh-201301, do hereby solemnly affirm and state as follows:

1. That I am presently serving as the Manager(Civil) of New Okhla Industrial Development
Authority (‘NOIDA/ Respondent No. 15”) and I am well conversant with the facts and
circumstances of the captioned case having perused the records pertaining to case
available and maintained by NOIDA. I am authorised to swear the present affidavit on
behalf of NOIDA and competent to make the present affidavit.

2. 1 say that nothing contained in this reply should be deemed to have been admitted unless
the same is expressly admitted herein. As such, I crave liberty of this Hon’ ble Tribunal to
file a detailed paragraph-wise response to the captioned matter at an appropriate stage or

as and when directed by this Hon’ble Tribunal.

3. 1 say that the present reply is being filed in pursuance of the directions passed by this
Hon’ble Tribunal vide order dated 09.12.2024 wherein NOIDA entered appearance for

=‘3;0 er dated 27.09.2024 passed by this Hon’ble Tribunal, as it considered the attendant
'5\" !“‘fa ts and circumstances coup]ed with the reliefs sought by the Shri Rajendra Tyagi
(;/Apphcant ) in the captmned matter and deemed it fit to mlplead NOIDA as a necessary

therein.Accordingly, NOIDA entered appearance in the captioned matter only on

09.12.2024 and sought time to file its response to the captioned matter.
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4. I say that by way of the Original Application (‘Application’) filed by the Applicant, it
has erroneously alleged that NOIDA has failed to address or take appropriate action
against the illegal and unauthorized construction activities within its territorial
jurisdiction. The Applicant has misdirected itself in asserting that such acts have resulted
in significant environmental degradation including air and water pollution in the nearby

villages falling under the territorial limits of the NOIDA.

5. I say that at the outset, the contents of the Original Application are ripe with falsities and
is a deliberate attempt to misuse and abuse the process of law. The Applicant has made
false statements in the Original Application in a vile attempt to mislead this Hon’ble
Tribunal and deserves no indulgence as the Applicant is only indulging in fanciful
litigation at the cost of this Hon’ble Tribunal’s precious time and effort. The contents of

the Original Application are baseless, unsubstantiated and fall out of thin air.

6. 1 say that NOIDA has been sincerely and dutifully undertaking its role and
responsibilities for initiating action against the illegal and unauthorized construction
from time to time and there is no element of lapse which can be attributed to NOIDA. I
state that NOIDA been diligent and acted with reasonable alacrity in initiating necessary
actions against any form of illegal construction to the extent that the same falls within the

territorial limits of NOIDA.

7. 1 say that in terms of paragraph no. 5 of the Original Application, the Applicant has
baldly alleged that illegal and unauthorized constructions are being carried out in various
villages within NOIDA viz., Sorkha, Sarfabad, GarhiChowkhandi, ParthlaKhanjarpur,
Behlolpur, Salarpur, Sultanpur, Raipur, Gejha, Naya Gaon, Shahdara, Ilahabaas,
Bhangel, Momnathalpur, Tilwara, Kondli, and Badauli. It is further alleged that the
settlements in these unauthorized colonies lack proper sewerage systems and discharge
waste onto roads, farmland, or irrigation canals, thereby contributing to environmental
pollution. In response thereto, I state that the Applicant has completely misdirected itself

in naming the concerned villages without adducing any documentary evidence in support
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8. [ state that most of the villages where the Applicant alleges illegal construction activities
are located adjacent to the Hindon River, which is the border of NOIDA. It is pertinent to
highlight that NOIDA has been actively conducting campaigns to address illegal and
unauthorized constructions in the designated flood plain areas of the Hindon and
Yamuna rivers. To effectuate and efficiently implement the same, an action plan was
formulated by a joint team comprising the Irrigation Department, Police Department, and
NOIDA, pursuant to which large parcels of land were made free from all sort of illegal
constructions. The letter dated 21.11.2022 issued by NOIDA evinces that it has
undertaken actions against illegal constructions in the flood plains area of the Yamuna
and Hindon rivers and that such actions have been consistently and continuously been
undertaken by NOIDA. A copy of letter dated 21.11.2022 is annexed herewith and

marked as Annexure R-15/1.

9. I say that NOIDA, with the consistent support and cooperation of the Police Department,
has undertaken continuous and sustained actions against unauthorized and illegal
constructions within the flood plain areas of villages Kondali, Monnathan, Tilwara, and
Badauli. In this regard, NOIDA vide letter dated 24.11.2022 had sought the aid and
assistance of the local Police department for undertaking the necessary demolition drives.
Notably, NOIDA also conducted demolition and enforcement drives on multiple
occasions such as 16.10.2023, 30.11.2022, 01.06.2022, 22.03.2022 and 05.08.2021.
These actions reflect NOIDA’s sincere, proactive approach and commitment to
addressing such violations and maintaining compliance with the applicable regulations in
these areas. A copy of letter dated 24.11.2022 sent to Police Department for assisting
NOIDA in the demolition campaign are annexed herewith and marked as Annexure R-
15/2 . A copy of the images taken on 30.11.2022, 01.06.2022, 22.03.2022 and
05.08.2021 showing the action against the illegal constructions in the said villages is

annexed herewith and marked as Annexure R-15/3 (Colly).

10. In continuation of NOIDA’s commitment to ensure that no illegal and unauthorised
building and construction is taking place within its territory, NOIDA once again

conducted another demolition campaign of such constructions on 16.10.2023 wherein a

-~ % g f
/{{}/ﬂ,ﬁm_\}"’ arge area of land occupied by illegal occupants was demolished and cleared. Such
§ N T . :
-( \‘% (%chume and legitimate actions undertaken by NOIDA solely in public interest and
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respective newspapers. A copy of geo-tagged images dated 16.10.2023 are annexed
herewith and marked as Annexure R-15/4 (Colly). A copy of newspaper reports are
annexed herewith and marked as Annexure R-15/5 (Colly).

11. I state that in August 2024, it was brought to NOIDA’s notice that some illegal
construction of farmhouses is being undertaken in the notified flood plain area of village
KondliBangar. Upon identifying the unauthorized activity, NOIDA promptly intimated
the same to the Police Department and decided that the demolition action shall be taken
against the same which was scheduled for 27.09.2024. A copy of NOIDA’s letter dated
13.09.2024 issued to the Police Department is annexed as Annexure R-15/6.

12. I say that it was brought to the notice of NOIDA that some illegal and unauthorised
constructions have been taking place in villages namely Salarpur, Gheja, Shardra and
Bhangel. Accordingly, NOIDA has undertaken several actions against such unauthorised
and illegal constructions including registration of First Information Reports (‘FIRs),
publication of Public Notices in largely circulated newspapers such as the Hindu and
Hindustan to sensitize the general public to not purchase any land in such villages owing
to constant demolition and enforcement drives against such illegal constructions. NOIDA
had also undertaken demolition drives in the abovementioned villages on several
occasions that is demonstrable through the detailed action report prepared for villages
namely Salarpur, Gheja, Shardra and Bhangel. A copy of the detailed action report for
the villages Salarpur, Gheja, Shardra and Bhangel is annexed herewith and marked as

Annexure R-15/7 (Colly).

13. Isay that NOIDA has also taken note of the fact that there have been some illegal
construction activities being taken up in the surrounding flood plain area of village

Raipur MajraSadarpur and Sultanpur that is evinced from the photographs taken on
08.06.2022, 11.06.2022, 16.06.2022 and 17.10.2023. It is appropriate to mention that

these villages are close to the flood plain area of Yamuna river. It is stated that NOIDA

has issued several demolition notices against the illegal construction in the said area on
22.02.2024, 13.06.2024 and 01.09.2023 respectively and demolition actions are being

—— taken against the same. A copy of the images taken on date 08.06.2022, 11.06.2022,
’\1 \6 .06.2022 and 17.10.2023 showing the action taken on illegal constructions in village

N in! the said villages Raipur MajraSadarpur and Sultanpur are annexed herewith and

,_.marked as Annexure R-15/8 (Colly). A copy of demolition notices against illegal
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construction in the flood plain area dated 22.02.2024, 13.06.2024 and 01.09.2023 is

annexed herewith and marked as Annexure R-15/9 (Colly).

Similarly NOIDA, with the help of the concerned local Police force has been carrying
out regular demolition action against the encroachment, unauthorised and illegal
construction in village Ilahabas. A copy of images taken on 13.02.2024 showing the
action taken on illegal constructions in village [lahabas are annexed herewith and marked

as Annexure R-15/10 (Colly).

I say that insofar as the flood plain area of village GhariChowkandi is concerned, it is
stated that the same have been inhabited since many years and there is no illegal or
unauthorized construction in the said area. The same has been affirmed by the Senior
Manager of Work Circle — 5, NOIDA vide letter dated 05.12.2024. Vide letter of even
date, the Senior Manager of Work Circle — 4, NOIDA has affirmed that village Bhelapur
does not possess any illegal or unauthorized construction. A copy of the letter dated
05.12.2024 issued by the Senior Manager of Work Circle — 5, NOIDA 1is annexed
herewith and marked as Annexure R-15/11. A copy of the letter dated 05.12.2024 issued
by the Senior Manager of Work Circle — 4, NOIDA is annexed herewith and marked as
Annexure R-15/12.

[ say that with respect to village SorkhaZahihabad, regular demolition actions have
regularly been undertaken by NOIDA with the help of the local Police that is
demonstrable through demolition drives that were held in SorkhaZahihabad fixed for
19.01.2024, 23.02.2024 and 23.07.2024. However, due to non-availability of the
requisite Police force, the said demolition drive could not been held. A copy of letters
issued to the police department are annexed herewith and marked as Annexure R-15/13

(Colly).

I say that insofar as village Parthala is concerned, it has been affirmed by the Senior
Manager, Work Circle — 6, NOIDA that only an old colony is existing at this point in
time and no new construction is being undertaken. Vide letter of even date, the Senior

Manager, Work Circle ~ 6, NOIDA has further stated that Safarabad does not fall under

'jthe ﬂood plain area. A copy of the letter dated 06.12.2024 issued by the Senior Manager,

Work Circle — 6, NOIDA is annexed herewith and marked as Annexure R-15/14.
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18. I say that NOIDA has continuously undertaken necessary action and requisite steps
against all types of illegal and unauthorized construction and building activities by
unscrupulous individuals which falls within the territorial jurisdiction of NOIDA. It is
further stated that NOIDA undertakes to continue taking such necessary and appropriate
actions against such illegal activities, unauthorised and illegal construction within its
territorial limits and will abide by any directions that may be passed by this Hon’ble

Tribunal.

19. I say that NOIDA has already taken and continues to take remedial steps for illegal and
unauthorized constrictions which falls within its territorial jurisdiction, thereby
addressing all the grievances raised by the Applicant. As such, the Original Application
deserves no indulgence from this Hon’ble Tribunal and it is prayed that the same may be
disposed of by taking into account the aforementioned information and actions taken by

NOIDA.

VERIFICATION

Verified at Gautam Budh Nagar on 26.03.2025 that the factual contents of this Reply
Affidavit are true and correct to my knowledge as derived from the records of the case and

nothing stated therein is false and nothing material has been concealed there from. The last

X

HRONENT,
Tae (Rifer)

T% |fHe-10, sver

paragraph is prayer to this Hon'ble Tribunal.

ATTESTED

Raipal Singh Nagar
Notary Puplic Moida
Gauiambudh Nagar (U.P.)

28 AR 05
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Nooutrad € itahom Nov . 203 AN 49 100 DR

Court No. - 51

Case :- WRIT - C No. - 12676 of 2021
Petitioner :- Smi. Anlla Sonl And Anoither
Respondent :- New Okhla Ind ial D lop Authority And Another
C; 1 for Petiti - A Pathak,Harshit Pathak

s 1 for Respond - K halendra Nath Singh

Hon'ble Manoj Kumar Gupta,F,

Hon'ble Syed Aftab Husain Rizvi.l.

Heard Sri Anurag Pathak. counsel for the petitioners and Sri
Kaushlendra Nath Singh for the respondents.

The petitioners have challenged a notice dated 12.2.2021 issued
by respondent no.2 ie. Chief Executive Officer, NOIDA,
Gautam Budh Nagar under Section 10 of the U.P. Industrial
Area Development Act, 1976 mentioning that the petitioners
have raised/are raising constructions over Khasra Nos. 779 and
780 in Village Salarpur Khadar, Tehsil Dadri, Diswrict Gautam
Budh Nagar without any approval from the Authority. The
petitioners have been called upon to stop further constructions
forthwith and to remove the same. The notice also calls upon
the petitioners to submit their reply within seven days, failing
which the unauthorised constructions would be removed by the
Authority.

It is not in dispute before us that the petitioners have replied o
the said notice on 2.3.2021. Alongwith the reply, the petitioners
have also filed documentary evidence. The reply submitted by
the petitioners has not been considered by the respondent
Authority so far.

Sri Kaushlendra Nath Singh, ¢ 1 for the respond

that the Authority will consider the objections and pass a
speaking order within four weeks. He further states thae till final
orders are passed, no action for demolition will be waken, It is
urged that ar the same time, the petitioners should also be
restrained from raising any new construction, which is agreed 10
by counsel for the petitioners Sri Anurag Pathak.

Accordingly, the writ petition is disposed of with direction to
the NOIDA Authority to pass a speaking order within four
weeks and till the decision is taken, strict status quo on spot
shall be maintained by both the parties.

(S5.A.H. Rizvi, 1.) (Manoj Kumar Gupta, 1.)

Order Date :- 24.6.2021
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 contents of para2 are not admitted due to want of knowledge
but the land of Village Salarpur, Gejha and Bhangel is under
the notified are of the defendant and the land in question is
required f(or the defendant's planned schemes. the land In
question is under the notifled area for the well planned
scheme of the defendant No. one is allowed to raise the
construction on the notifled land and without prior
permission of the answering defendant/NOIDA and neither
the land use could be changed against the plans of the
answering defendant /INOIDA So far as the suit No, 643/1997
Is concerned it is to be stated here that an Appeal against that
impugned Judgment Is still pending before Hon'ble High
Court, Allahabad. The plaintiff can not raise any construction
on t he land in question without prior approval of the
answering defendant /NOIDA. The department (Bhawan
Prakoshth) where the plaintiff had submitted its
Drawings/Maps is not entitled to approve the same because
that department entertains only those matters which are in
7 connection with lease hold properties and lease out by the
answering defendant/NOIDA Actually the defendant had
returned the original documents alongwith directions in spite
of responding about the same. Provisions are accepted only
for those maters which are in connection with the lease hold
property and leased out by the answering defendant/NOTD}
It is also pertinent to mention here that the land in quesubn
where the plaintiff wants to ralse the construction in under
Notified Area of the answering defendant and no on' i
wAype construction without prior approval
© 1:‘»\" There is no legal cause to file the
Inswering defendant. The suit of the
gations which are against the facts
game is liable to be rejected with cosi..
¢ plaintiff wants is raise unauthorlze
constructon lles under the Notified Area of the NOIDA a%?
3

very soon important scheme are to be launched for the wel

planned development of the area and therefore no oneg”

allowed to raise the construction without prior nppmval of
the answering defendant. The cause of plaintiffs is not prayed
prima facia and neither the balance of convenience lies in
their favor. The sult of the plaintiffs is barred by the
provisions of Section 34, 41 of Specific Relief Act. No
irreparable loss would be caused to the plaintiffs in the event
of dismissal of the suit and in case of'the grant ‘of relief in

favorof the plaintiffs . the answering defendants would suffer
a great loss which could not be compensation in cither way.
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mere with enclosing the
as deslgned by our
up CASBRIGAS New

™ lding regulations, The
land belongs to some of th&wdsts (including Makharishi Ved
Vigyan Vishwa Vidya Peetham), which are constituents of
Iaharishl Ashram and societies, The proposed construction
plans are according (o the existing bylaws and building
regulations of Nolda., These plans are being submited for
your approval as per the order of Ghaziabad court. Order
copy enclosed for youwr king information, We assure you that
wie will abide by all the tegal conditions likely to be impossd

decall drawings o
architbct Mis Nouvedw
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hy you for the canstruction of all these fachlties to augment
o prevalent educational activities. IT any other documents
ur mare  informatlion Is reguired, intlimate us withh In 2
reasanmble thme, so that we can submit the same ot the
wavliest. We, therefore request you Lo kindly approve our

bullding plans and permit us to construct the proposed
Luildinge at the carliest,
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o 1 wwedl 1e8s B Pram—ie W amenRe @ -Sections or
refusal of building permit- (1) The Chief Executive Officer
shall verify or cause to be verified the facts given in the
application for permit and Annexures from technical,
administrative and legal point of view. The title of land shqu
also be verifled. He may either sancton or refuse a bulldin
permit or may sanction it with such modifications or
thercupon shall communicate the decislon to the applicant in
the prescribed farm given In Appendix-4 A
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(ii) <Bf within fory days of the receipt of the application, g |
refusal or sanction is not granted the application with its -
annexures shall be deemed 1o have been allowed and the
permit sanctioned provided such fact is Immediately brought

to the notice of the Chief Executlve Offfcer In wrlting by the
applicant within twenty days alier the expiry of the said
period of forty days «ieiioninea. 2
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el liave app hed this Court by means of the p writ petiti thm the NOIDA
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A fimg Lo the petiis the pluis have nelther boen acquired nor there i any otber legs!

Justificasion for the NOIDA 1o take possessicn of the plots. Therefore, he bas prayed for & mandamues

fimg 1hwe respond: not 10 demolish the constructions standing over pdot No.630 and 681
siluale in village-Gulaowall, pargana-Dankaur, district-Oostam Budh Nagar.

In purssance 10 the order of the Court counsel for the NOIDA has flled o short coumer
affidaviz and b paeagraph & it hes boan stased thae thore 45 no Ahadl or structuee over khassa No. 630
Bl ERIM. The petitioner wants 5o raise unsathori 2ed colony, 1t has Loen thes ststed thet both plots ure
within the limil of NOIDA autharity 2nd there fore no I <can be maised within the terrltoey of
the NOLDA withaut pesting & map duly sanctloned under the LLF, lndusirlal Arca Do | Act,
1976, There s no sitempl oo behalf of the NOIDA (o tnke possession of the land in question, Counsel
for the petitioners subymits thal tee which ore stunding ce the said plogs, ore very odd nnd
they ww In existence since price o the consticution of NOIDA autheuiay, We are of 1he considered
opinion thal po perpose would be served by keeping the wrlt petl g They wrlt petitd
is dispasest of by prondiding as follows:

{n) It sholl be open to the NOIDA subkerlty 10 ensue that no ixed consir nre
raised uver may plot within s terrisory,

(5] I there nre any exising canstrections, demotition tsereaf shal not be made wilkboul fallowing
the provistons of the U, Industrial Areq Developtient Act, 1976 and the rules and
regulations (mluble.

{e) This arder | not entlile the petitloners to mise say uniithoriecd constructing withoe:

golting o map sasclioted from the NOIDA ™
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Noida, Uttar Pradesh, India

GSWJ+59C, Goyal Colony, Salarpur Khadar,
Sector 104, Noida, Uttar Pradesh 201304, India

,f:; Lat 28.544772° Long 77.37996"

07/02/23 12:33:26 PM
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Noida, Uttar Pradesh, India

GOWH+2FX, Salarpur Khadar, Salarpur,
N Noida, Uttar Pradesh, India
@6‘ Lat 28.544461° Long, 77.37956°
] 09/02/23 02:16:04 PM
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‘ Noida, Uttar Pradesh, India

; ' G9VJ+WGH, Goyal Colony, Salarpur Khadar,
B Sector 107, Noida, Uttar Pradesh, India

| Lat 28.54455° Long 77.38033°

i) 09/02/23 02:10:15 PM
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™ Noida, Uttar Pradesh, India

GIWH+2FX, Salarpur Khadar, Salarpur,
¥ Noida, Uttar Pradesh, India
8 Lat 28.544434° Long 77.379556°
5‘ 09/02/23 02:15:50 PM
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Noida, Uttar Pradesh, India

GOWJI+59C, Goyal Colony, Salarpur Khadar,
Sector 104, Noida, Uttar Pradesh 201304, India
Lat 28.544813° Long 77.379973"

07/02/23 12:33:24 PM
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Noida, Utta

1 GOWH+2FX, Salarpur Khadar, Salarpur,
i Noida, Uttar Pradesh, India

Lat 28.544438° Long 77.37955°
07/02/23 12:26:32 PM
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Ui H0 1944 fTi 27.09.2022
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HITeT / 9050(d0%0.8) / 2022 / 2640, 09.12.2022
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=i Ho 387 faTid 15.02.2023
yHid Ho 314 fasIi@ 06.02.2023
A o 2126 faAiH 18.10.2022
A o 1945 oA 27.09.2022,
UHih o 1944 feATH 27.09.2022

2 THAE IR, R Letter No. 407 Dt.17.02.2021
ATST / 0%0(q0%0.8) /2024 / 149 2. 24.01.2024
ATST / 90Y0(d0%0.8) / 2024 / 326, fas1iep 22.02.2024
AT / 90%0(q0%0.8) / 2024 / 1168 2. 05.07.2024
ATeT / 9000(q0%0.8) / 2024 / 1648 f&. 11.09.2024
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Noida, Uttar Pradesh, India

. GIRC+ICR, near Rajdhani banquet, Hazipur,

Sector 104, Nolda, Uttar Pradesh, India
Lat 28.541027° Long 77.371785°

8 20/05/24 01:25:28 PM
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20/05/24 01:24:37 PM

§ Noida, Uttar Pradesh, India

f GORC+ICR, near Rajdhani banquet, Hazipur, »
B Sector 104, Noida; Uttar Pradesh, India
& Lat 28,54104° Long 77.371789°
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‘, Noida, Uttar Pradesh, India
‘ GORC+9CR, near Rajdhani banquet, Hazipur,
Sector 104, Noida, Uttar Pradesh, India

‘ it Uttar Pradesh, India
| Lat 28,540803° Long 77.371636° g Lat 28.541023° Long 77.37188°
20/05/24 01:32:23 PM Google 20/05/24 01:25:50 PM

' 8 G9RF+G29, Hazipur, Sector 107, Noida,
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Noida,UP,|

,\ W& Sector 137, Noida, 201305, UP, India

A9 o, | Lat 281504324, Long 77.409586
& 02/15/2024 09:32 GMT+05:30

N Note : Captured by GPS Map Camera
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_ o
- Sl | AR
o egey Noida,UP, India
WP Scctor 141, Noida, 201305, UP, India
‘&4 Lat 28.507007, Long 77.414028
% 02/15/2024 08:21 GMT+05:30
— s Note : Captured by GPS Map Camera
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, :ff‘: GPS Map Camera

Nonda UP, Indna

. Sector 141, Noida, 201305, UP, India
( Lat 28.506988, Long 77.414064
& 02/15/2024 08:22 GMT +05:30
Note Captured by GPS Map Camera
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l"j GPS Map Camera

N0|da UP Indla

Sector 141, Noida, 201305, UP, India
Lat 28.506527, Long 77.413627

b 02/15/2024 08:47 GMT+05:30
Note : Captured by GPS Map Camera
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) GPS Map Camera

7# . “{Noida,UP,India
5 B Sector 141, Noida, 201305, UP, India
JA Lat 28.506515, Long 77.413785
S5 02/15/2024 08:50 GMT+05:30

i ‘Q; J Note : Captured by GPS Map Camera
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h

: g,\v?' Noida,UP, India
1Sector141 Noida, 201305, UP, India
4 Lat 28:506939, Long 77.413894

: 02/15/2024 08:29 GMT+05:30
Note Captured by GPS Map Camera
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K“J GPS Map Camera

Nonda UP,India

o Sector 141, Noida, 201305, UP, India
4‘ Lat 28.506944, Long 77.414083

4 02/15/2024 08:24 GMT+05:30

. Note : Captured by GPS Map Camera




151

1122

fesi 15.02.2024

069406

1~
— >

10

=f

NE

- 2 - -
—
-
o . e
-~
-
- Jfe—
—
-
3G o
w\\ -
Ll =2
e
3
[
Bt
= =
A 5T m
e ===
o 2 -
-, =L -
i -
= 5 =
i
S
AR
— — — o~ — — — — — —



1123 152

N2

'7' J Nonda,U P,I nlis

4 Lat 28.506890, Long 77.414019
Y 02/15/2024 08:25 GMT+05:30
" Note : Captured by GPS Map Camera
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ﬁ=rr66 15022024
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'«?" Noida, UP India

1 Sector 141, Noida, 201305, UP, India

- ﬁ \ Lat 28.507082, Long 77.414151

N/

' 02/15/2024 08:32 GMT+05:30
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7“- Note : Captured.by GPS Map Camera

153



1125

ﬁ=n'75 15.02.2024

.

:Noida UP,India
. Sector 141, Noida, 201305, UR, India
4 Lat 28.506908, Long 77.414001
N 02/15/2024 08:26 GMT+05:30
M Note Captured by GPS Map Camera
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oida,UP, Indla

Sector 141, Noida, 201305, UP, India
‘4 Lat 28. 506928 Long 77.413910
| 02/15/2024 08:29 GMT+05:30
%, Note Captured by GPS Map Camera

i 5\ o ¢ "1 nll - ' ’

&‘ Ve :‘):- '-‘:':-,l'-' e v, u

155



o F

\" \‘J;?

o
- A% "
3 »

Y u 2

'.~.

*‘5" Nouda UP Indla

1127

y Sector 141, Noida, 201305, UP, India

»

5 Lat 28.507239, Long 77.414179

02/15/2024 08:34 GMT+05:30

L'."'; GPS Map Camera
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fei® 15.02.2024
s
|

:"): GPS Map Camera
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4 ¢ Ae Noida, UP Indla

»

'J
o @ d’\,{h Sector 141, Noida, 201305, UP, India

. ,‘f; £ Lat 28. 507237 Long 77.414154
' 4 » 02/15/2024 08:33 GMT+05:30
4.fﬁm--: Note Captured by GPS Map Camera
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:(\; GPS Map Camera

% % Noida,UP, Indna
‘ "”\%;" Sector 141, Noida, 201305, UP, India

\ 5 Lat 28.507226, Long 77.414185
'+ 02/15/2024 08:34 GMT+05:30
Note : Captured by GPS Map Camera

'u. PE"




159

1130

15.02.2024

: ] 6PS Map Camera

(0
o
=
P’
=)

' Noida,

.

201305, UP, India
Lat 28.506554, Long 77.413679

, Noida,

Sector 141
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. 02/15/2024 09:12 GMT+05:30

xé‘“‘* { Note : Captured by GRS Map Camera
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fe=Ti® 15.02.2024

iy Nouda UP Indla

_ Sector 141, Noida, 201305, UP, India
“ Lat 28.506573, Long 77.413769
02/15/2024 08:52 GMT+05:30
,J Note : Captured by GPS Map Camera

160




1132 161

; -i.v\’ 1"‘,”'{ 1
f -

e 11_.

g

— 'n'\ -
— 4 GPS Map Camera “!! L3

254 N .
' %% Noida,UP, India
_ Sector 141, Noida, 201305, UP, India .
q Lat 28.506560, Long 77.413626

' 02/15/2024 08:46 GMT+05:30

g“ 4& Note : Captured by GPS Map Camera
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’W Lat 28,606600, Long 77.413739
** 02/15/2024 08:51 GMT+05:30
{ Note :'Captured by GPS Map Camera
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Y 57" 43 6Ps Map Camera

4 s P
' Noida,UP, India
"% Sector 137, Noida, 201305, UP, India
¥ _« Lat 28.504310, Long 77.409593
e e 02/15/2024 09:32 GMT+05:30
. Note : Captured by GPS Map Camera
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| Sector 141, Noida, 201305, UP, India

A Lat 28.506519, Long 77.413854

S ey

4 02/15/2024 09:01 GMT+05:30

* 4 Note : Captured by GPS Map Camera
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fei 15.02.2024

&) GPS Map Camera

% Noida,UP,India

M Sector 141, Noida, 201305, UP, India
% Lat 28.505660, Long 77.413172

o 02/15/2024 09:19 GMT+05:30
O & Note : Captured by GPS Map Camera
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r

! LD-: GPS Map Camera

Noida,UP,India
"% Sector 137, Noida, 201305, UP, India
' Lat 28.504328, Long:/7.409572
. 02/15/2024 02:31 GMT+05:30
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snawiharized constructions are raised QVET any

S

{8) 1 shall be apen w the NOIDA authority 10 cusure at 1o
plot within its territory.
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provisions of the LL.P. Industrial Arest Developinent Act, 19746 and tie sules and regulations applicablz.
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suncioned from the NOIDA.......
= SR WO I ey gR H Su st 3 vd snde Reies 03.11.2014 3 7 WL
W J srumia fen s & 5 G v, ot @ Ry &% 1 g i@ wom 6 el
A yor o oy v orfgR i 3 8, o & yodlo sosuR o e 1 1976 §
- fafia e @ sepE 40 srfrg v i Qaiull ) el oM B daw A P I,
GO WEROL M0 DT INEY, ¥UREIG ¥ nRm wfka afien w@N- 2437/2022,

Rt R &AW SO0 B T IR 3 iR sty ARG 02.01.2023 e &
© 1. The issue raised in the present pusition {lled in public interest i regrding remwvat of ilfegal encroachmet for
which even notice had been fssued to the illegal oxcupants on May 30, 2022 giving seven days' time. 2. Howcver, as
claimed by petitioncr, no action has been taken thereafier. 3. Lepencd counsel appearing for respundent o 3
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ANNEXURE R15/710 (COLLY)

Map Camera &

MNoida, h, India -
| GC98+WW, Sector 138; Noida, Uttar Pradesh 201305, India &

Lat 28.561987° s

Long 77.416846°

13/02/24 02:29 PM GMT +05:30

T TR TR S

Noida, Uttar Pradesh, India
GC98+WW, Sector 138, Noida, Uttar Pradesh 201305, India

Lat 28.5619868°

i 13/02/24 02:28 PM GMT +06:30
R T T
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+ [ 6PS Map Camera

i i
VB SiTET, SRR HaeT, WIRe

4 GCO9+8W3, ¥aex 188, Alusr, ITR H&2r201305, WRd
| Lat 28.518812°
| Long 77.419808°
‘24 13/02/24 02:11 PM GMT +05:30

" R

Noida, Uttar Pradesh, India
GC28+WW, Sector 138, Noida, Uttar Pradesh 201305, India
£ Lat 28.519916°
; Long 77.416757°
18/02/24 02:33 PM ' GMT +06:30
REALY SORD, .

> .
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[Q} GPS Map Camera
[ shgsr, ITR HReT, IR
i GC98+WW, daex 138, Hiuar, IR waar 201305, WRd

© Lat 28.519829°
Long 77.416674°
13/02/24 02:39 PM GMT +05:30
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fawa— 0.A.No0.329/2024 Rajendra Tyagi Vs Union of India & Ors. P g W |
(Village-Sorkha, Sarfabad, Garhi Chowkhandi, Parthla Khanjarpur, Beholopur, Salarpur,
Sultanpur, Raipur, Gejha, Naya Baon, Shahdara, Hahabas, Bhangel, Momnathelpur, Tiwara,

Kondali and Badauli ¥ 81 Y& 3r1Red HAior & aras # |

HUYT SIRIGT AR 95 @ HEAH | A DT 8 P SURIaT G0l Bl GRANT HET
f=Tad B |

2. In this original application, Applicat has raised a grievance that unauthorized and illegal construction of houses shops
and other commercial establishments on large scale is in progress in Greater Noida and Noida in violation of environmental norm.
Since many of these illegal constructions are being done with top soil, the act is causing large scale illegal mining of top soil in and
around the villages. resulting in deep, catastrophic ipts which is giving rise to a vicious cycle. It is the allegation of the Applicant
that these construction are being done without obtaining mandatory Consent to Establish and Operate under Section 25 of the Water
(Prevention and Control of Pollution) Act, 1974 from the Uttar Pradesh Pollution Control Board (UPPCB). It is also allcged the
these illegal construction/colonis are being developed without having any sewerage network in place and without having Consent o
Establish and Operate under the Air (Preventiona and Control of Pollution) Act, 1981 and without NOC to draw water from
tubewells, In the OA, Applicant had given the details of places where such construction are in progress as under.

5. That illegal and unauthorized construction are also being carried out in village under Noida, including, but not limited
to Sorkha, Sarfabad, Garhi Chowkhand, Parthla Khanjarpur, Behlolpur, Salarpur, Sultanpur, Raipur, Geiha, Naya Gaon, Shahdara,
llahabaas, Bhangel, Momnathalpur, Tilwara, Kondli and Badauli. More than 1500 he of land in usurped by private
builders/colonizers/real estate agents/property dealers for carrying out illegal and unauthorized construction, in Noida
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2. In this original application, Applicat has raised a grievance that unauthorized and illegal construction of houses
shops and other commercial establishments on large scale is in progress in Greater Noida and Noida in violation of
environmental norm. Since many of these illegal constructions are being done with top soil, the act is causing large scale
illegal mining of top soil in and around the villages, resulting in deep, catastrophic ipts which is giving rise to a vicious cycle.
Itis the allegation of the Applicant that these construction are being done without obtaining mandatory Consent to Establish
and Operate under Section 25 of the Water (Prevention and Control of Pollution) Act, 1974 from the Uttar Pradesh Pollution
Control Board (UPPCB). It is also alleged the these illegal construction/colonis are being developed without having any
sewerage network in place and without having Consent to Establish and Operate under the Air (Preventiona and Control of
Pollution) Act, 1981 and without NOC to draw water from tubewells. In the OA, Applicant had given the details of places

where such construction are in progress as under :

5. That illegal and unauthorized construction are also being carried out in village under Noida, including, but not limited to
Sorkha, Sarfabad, Garhi Chowkhand, Parthla Khanjarpur, Behlolpur, Salarpur, Sultanpur, Raipur, Gejha, Naya Gaon,
Shahdara, llahabaas, Bhangel, Momnathalpur, Tilwara, Kondli and Badauli. More than 1500 he of land in usurped by
private builders/colonizers/real estate agents/property dealers for carrying out illegal and unauthorized construction, in

Noida
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O.A. No. 329 OF 2024 _ Rajendra Tyagi vs Union of India & Ors, NGT, New Delhi.

From Ashwin Raj Jaiswal <ashwin@pslchambers.com>

Date Wed 26/03/2025 19:06

To  akashvashishtha.official@gmail.com <akashvashishtha.official@gmail.com>; bhanwar09jadon@gmail.com
<bhanwar09jadon@gmail.com>; bhanwar09@gmail.com <bhanwar09@gmail.com>; anupam@jsalaw.com
<anupam@jsalaw.com>; gigicgeorge.adv42@yahoo.in <gigicgeorge.adv42@yahoo.in>;
gigicgeorge.adv42@yahoo.com <gigicgeorge.adv4d2@yahoo.com>; srinivas@svlawchambers.in
<srinivas@svlawchambers.in>; pradeepmisra@yahoo.com <pradeepmisra@yahoo.com>;
kshaygoswami0512@gmail.com <kshaygoswami0512@gmail.com>

Cc  Deepesh Raj <Deepesh@pslchambers.com>; Rohan Gulati <rohan@pslchambers.com>

Sit,

Under instruction of and on behalf of our client NOIDA, we hereby serve you the reply affidavit to the Original
Application filed by the Applicant in the above-captioned matter pending before Hon’ble National Green Tribunal,
Principal Bench, New Delhi.

Link to access the petition is as follows: D&pjv Affidavit on behalf of Noida Authority _ R15.pdf

Kindly be advised that the present service may be deemed as an advance service of the reply affidavit.

Best Regards,
Ashvin Raj Jaiswal
Associate

Ad t
PSL &Saiciors

Direct: +£91 11 4999 1260 | Board: +91 11 4999 1250 | Mobile: +91 8299 595 472
Office: A-220, Defence Colony, New Delhi, India — 110 024

Email: ashwin@pslchambers.com | My LinkedIn

Website: www.pslchambers.com_|_About PSL | PSL LinkedIn

Legal 500 — Winner — Dispute Resolution — Arbitration Firm of the Year [2024]; Tier 1 in Dispute Resolution:
Arbitration [2024, 2023, 2022, 2021, 2020]

Benchmark Litigation — Ranked in International Arbitration, Construction, Commercial and Transactions,
Insolvency and Government and Regulatory [2024, 2022, 2021, 2020, 2019, 2018];

AsialLaw — Recommended Firm in Dispute Resolution, Insolvency and Bankruptcy and Construction [2023, 2022,
2021, 2020]

India Business Law Journal — Winner — Indian Law Firm Awards in Arbitration and ADR [2022]

IFLR1000 — Notable Firm in Insolvency & Bankruptcy [2022, 2021]

Asia Legal Business — Ranked as Arbitration Law Firm of the Year and Dispute Resolution Boutique Law Firm of
the Year [2024];

Expert Guides, Asia Pacific - Arbitration Expert [2020, 2021]

Forbes India — Tier 1 Tier in Arbitration & Insolvency [2021]

Strictly Confidential - Attorney-Client Privileged Communication

The contents of this email (including any attachments) are confidential and privileged and only intended for the
recipient(s) addressed above. If you received this email by error, please notify the sender immediately and destroy it
(and all attachments) without reading, storing and/or disseminating any of its contents (in any form) to any person.
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